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LOK SABHA
UNSTARRED QUESTION NO.3299
TO BE ANSWERED ON 12.07.2019

WOMEN AWARENESS PROGRAMME

3299. SHRIMATI PRATIMA MONDAL:
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Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

the details of women rights awareness programmes being implemented by the Government;

the outcome of such programmes;

the measures taken to make aware women about extant schemes, especially in rural India; and
the steps taken or being taken by the Government to empower rural women and enabling them
to know their legal rights?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI)

to (d) : The Government of India is implementing Mahila Shakti Kendra Scheme which was
approved in November, 2017 as a centrally sponsored scheme, for implementation during the
financial year 2017-18 to 2019-20, to empower rural women through community
participation. The scheme envisages community engagement through college student
volunteers in 115 aspirational districts as part of block level initiatives; capacity building of
women collectives in not more than 50% of the blocks in the aspirational districts; District Level
Centre for Women (DLCW) in 640 districts to facilitate women centric schemes and to provide
foothold for Beti Bachao Beti Padhao (BBBP) scheme; State Resource Centre for Women to
support the respective government in implementation of women centric schemes/ programs
including BBBP. Student volunteers will play an instrumental role in awareness generation
regarding various important government schemes/ programmes as well as social issues. They
will cater to awareness about government schemes/ programs, training and capacity building for
rural women and help in bridging information and knowledge gap regarding schemes and
facilities available for rural women.

As on date, administrative approval for implementing the scheme has been given in 31
States/UTs. State Resource Centre for Women (SRCW) and District Level Centre for Women
(DLCW) are functional in 26 States/UTs and 124 districts respectively. Student volunteers have
been identified by 09 (nine) States for creating awareness. District level activities were approved
for 220 districts in Phase-l (2017-18), 220 districts in Phase-Il (2018-19) and remaining 200
districts in Phase-IIl (2019-20).

Further, Ministry of Women and Child Development has been undertaking capacity
building programmes for Elected Women representatives of Panchayati Raj Institutions with an
objective of empowering them to serve as catalyst for social change with awareness on women
rights within the country.
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